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5573 SHRI N. SHIVAPPA: Will 
the Minister of LAW be pleased to 
state: 

(a) the number of Regional amcs 
and their Head Offices for ReligiolLil 
and Endowment Institutions in the 
country; 

(b) whether there are any Re,illnal 
Offices, State-wise; 

(c) whether there is any Regional 
Office for Mysore State; and 

(d) if not, the reuons thereof? 

THE DEPUTY MINISTER IN THE 
JrIlNISTRY OF LAW (SHRI M. 
YUNUS SALEEM): (a) to (d). There 
is no provision in any Central law 
for the establishment of Regional or 
Head Offices for Hindu reli,ioUs ins-
titutions. 

Under the Work Act, 1964 (29 of 
1954), there is provision for a State 
Government appointin, initially a 
Commissioner of Wakfs and as m2nY 
Additional or Assistant Conunissio-
ners of Walds as may be necessary 
for the purpose of makinlt a SUl'Yey 
of wakf properties in the State. There 
is also provision for the establish-
ment of a Board of Walds in a State 
and the constitution of the Central 
Wakf Council by the Central Gov-
ernment for the .purpose of advisinl! 
it in matters concerning the State 
Boards. 

M regards charitable endow-
ments, the Charitable Endowments 
Act, 1890 (6 of 1890), provides for 

the Central o ~ t appointin, 
• Treasurer of Charitable ' .Enclow-
mens for India and each State Gov-
ernment appointing a Treasurer of' 
Charitable Endowments for the ~t  . 
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